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UNION OF INDIA & ORS. 

For the applicant $ ls.a.Ghosal, counsel 
For the respondents: Mr.S.Choudliiry, counsel 
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Heard MA 164/2001. For the reasons stated in the applica-

tion the MA is allowed and MA 496/99 is restored,recalling the order 

dated 19.1.2001. 

2, 	Heard MA 496/99. For the reasons stated in the application 

the MA is allowed. CA is restored to its oriinal tile and number. 

OA be listed for hearing on 10.6.2002. 
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